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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

Original Application No. 845/2022

In the matter of:

Sh. Sandeep Harit ...Applicant

Versus

Govt. of NCT of Delhi ...Respondents

STATUS REPORT ON BEHALF OF DELHI POLLUTON CONTROL
COMMITTEE IN COMPLIANCE TO THE ORDER DATED
10.01.2023.

IT IS MOST RESPECTFULLY SHOWETH:

1. That this Hon'ble Tribunal took up the above referred matter on 10.01.2023
and was pleased to direct DPCC, District Magistrate (South) to look into the
matter and if finds violation on the part of any individual or proponent, take
appropriate remedial, preventive and punitive action at DDA flats pocket E1,
Vasant Kunj residential society and MCD primary school, Rangpuri Pahadi
whereon dumping of solid waste and biochemical waste etc. is pilling on day

to day basis.

2. That in compliance to the order passed by this Hon’ble Tribunal a joint
inspection of the site was carried out on 02.02.2023 by the representative of

Revenue Department and DPCC. During the inspection it was observed that:

e The concerned open plot belong to Mr. Chhotu Ram resident of Khasra
No. 1330, Pocket E1, E2 Vasant Kunj, Rangpuri Pahadi.

e The concerned person contacted on site Mr. Kapil (Mobile No.
7976706460).

e No dumping of solid waste or any other waste etc. found at the site

during the inspection.




- &
e The representative of the owner Mr. Kapil has been instructed to fence

the plot properly to avoid illegal dumping, if any, in future.

Copy of the inspection report dated 02.02.2023 alongwith photographs taken
during the inspection are enclosed herewith as ANNEXURE-1. (Colly)

3. The present status report may kindly be taken on record.

Sr. Environmental Engineer
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